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CASE NO. :
Transfer Petition (civil) 12 of 2001

PETI TI ONER
COAL INDIA LIMTED

RESPONDENT:
NEW SATCRAM ENG NEERI NG WORKS& ORS

DATE OF JUDGVENT: 06/02/2008

BENCH
H K. SEMA & MARKANDEY KATJU

JUDGVENT:
JUDGVENT

ORDER
TRANSFER CASE(CI VIL) NO. 12 OF 2001

Heard | earned counsel for the petitioner at
2/ 9/ 1997 passed in Civil Appeal No.4999/1984 arising out of SLP(C) No.14974/1983,
accordi ngly,

not hing survives in ‘this petition. It

[ engt h.

In view of our
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